Form A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ATHARVA POLYMERS PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor ATHARVA POLYMERS PRIVATE LIMITED
2. Date of incorporation of corporate debtor 03-07-2008
3. Authority under which corporate debtor is incorporated / | ROC-Pune
registered
4. Corporate Identity No. / Limited Liability Identification No. | U24133PN2008PTC132368
of corporate debtor
5. Address of the registered office and principal office (if any) | WTC Tower 2, Unit No 215, Near Eon Free
of corporate debtor Zone, Kharadi, Pune - 411014
6. Insolvency commencement date in respect of corporate | Order pronounced on: 12-05-2023
debtor Order received on: 15-05-2023
7. Estimated date of closure of insolvency resolution process | 11-11-2023
8. Name and registration number of the insolvency | Kalpana Kamlesh Gandhi
professional acting as interim resolution professional IBBI/IPA-001/1P-P-02635/2022-2023/14164
9. Address and e-mail of the interim resolution professional, | Add: 201, Rachana CHS, Murine Street,
as registered with the Board Kanddivali Village, Kandivali West, Mumbai —
400 067
Email ID: kalpanagandhica@gmail.com
10. | Address and e-mail to be used for correspondence with the | Add: 301-302, Poonam Pearls, Oppo. New India
interim resolution professional Colony, Next to Himachal Society, Andheri
West, MUMBAI — 400 058
Email ID: cirp.atharvapolymers@gmail.com
11. | Last date for submission of claims 29-05-2023
12. | Classes of creditors, if any, under clause (b) of sub-section | Nil
(6A) of section 21, ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals identified to act as | Not applicable
Authorised Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/
(b) Details of authorized representatives Physical Address: 201, Rachana Chs, Murine
are available at: Street, Kanddivali Village, Kandivali West,
Mumbai — 400 067

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Atharva Polymers Private Limited 12-05-2023 [copy downloaded from NCLT
website on 15-05-2023].

The creditors of Atharva Polymers Private Limited, are hereby called upon to submit their claims with proof on or
before 29-05-2023 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised

representative of the class {Nil}in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional
Date and Place

Kalpana Kamlesh Gandhi
15-05-2023 at Mumbai
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DEMAND NOTICE

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: 1¥ Floor, ‘Dare House', No. 2, N.5.C. Bose Road, Chennai-600 001.

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT
OF SECURITY INTEREST ACT, 2002 (“the Act") AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 ["the Rules")
The undersigned being the Autharized Officer of Cholamandalam Investment and Finance Company Ltd, {the Secured Creditor) under the
Act and in exercize of the powers conferred under Section 13(12) of the Act read with Rule 3 issued Demand Notice(s) under Section 13(2) of the
Act, calling upon the folkowing borrower(s) to repay the amaount mentioned in the respective notices) within 60 days from the date of receipt
of the zaid notice, The undersigned reasonably belbeves that borrower(s) isfare avoiding the senvice of the Demand Notice(z), therefore the
service of notice is being afiected by affixation and publication a= per Rules. The contents of Demand Notice[s) are extracted herein below -

Name and Address of the Loan| D, of Demand Notice &
Barrower/s & Co-Borrower(s At s A FRNCHRG I M FYRperty v
Loan Afe. Nofs). : HLOGAMTOOD0EETS 12052023 Allthat piece & parcel aof the property Flat No. 22 Admin, area 630
I. Sumil Laxman Dadas 2. Shakumtala Dadas | .  W2780)- 54, FL. i e, BB.55 Sq, MErs, {Saleable) On the Terrace Flaor, in the
Both are Rlo. :- AP Dudhebavi Barkarwadi, § (R Twenty Lakhs building knawn s “MORYA RESIDENCY”, constructed an kand
Near 5ai Health Chub, Phalatan-413 623, | & Twenty Seven Theusand bearing Plot No. 30 out of 5, Mo, 5111 (Milkat No. 26348), Stuated at
WH. Also at :- Survey No. 5171, Plot No.| = | ladhavwadi (F}, Tal, Phaltan, Disd, Satara, The same is boundad as
90, ladhavwadi, Phattan, Dist, Satars,| ™ | BNt Hundred & Twelve Lo\ o o poUNDARIES ; * East: Flat No. 23, * West : Flat Ho.
Jadhavwadi, Phalatan-415 523, MH, Only) a5 00 12052023 1o & orth : Marginal Open Space; * South : Terrace.

The borrower{s) are hereby advised to comply with the Demand Noticeis) and to pay the demand amount mentioned therein and hereinabove
within 60 days from the date of this publication together with applicable imterest, additional interest, bounce charges, cost and expenses
till the date of realization of payment. The borrower(s] may note that Chokamandalam Imvestment and Finance Company Lid. is @ secured
creditar and the loan facility avaited by the Borrowers) is a secured debt against the immovable property / properiies being the secured
azzet(z) mortgaged by the borrower(s). In the event borrower(s) are failed to dizcharge their labilities in full within the stipulated time, The
Secured Creditor shall be entited to exercise all the rights under section 13{4) of the Act to take possession of the secured assets(s) including

but not limited to transfer the same by way of sale or by invoking any other remedy available under the Act and the Fules therewnder and
realize payment. The Secured Creditor is alzo empowered o ATTRCH AND / OR SEAL the secured assets(s) before enforcing the right to sale
or transfer. Subsequent to the Sale of the secured assetzis), the Secured Creditor alzo has a right 1o iniiate separate legal proceedings 1o
recover the balance dues, In case the value of the mortgaged properties i insufficient 1o cover the dues payable 1o the Secured Creditor. This
remedy is in addition and independaent of all the other ramedies availabde to the Sacured Creditor under ary other [,

Place ; Fhaltan [Satara), Maharashira
Date ;12052023

The attention of the borrower(s) i invited 10 Sectian 12{8) of the Act, in respect of time available, to redeem the secured assets and furthar
Lo Section 13{13) of the Act, whereby the barrower(s) are restrained ! prohibited from disposing of or dealing with the secured azsat(s) or
transferring by way of sale, lease or stherwise (other than i the ordinary course af business) any of the secured asset{s), without priar
wrilten consent of the Sacured Crediter and non-compliance with the above Is an offence punishable under Section 25 of the said Act. The
copy of the Demand Natice is available with the undersigned and the borrower(s) may, if they 2o desire, can collect the same from the
undersigned en any working day during nosmal afice baurs,

For Cholamandalam Investment and Finance Company Limited

Authorized Officer

'i'

| Piramal

Finance

PIRAMAL CAPITAL & HOUSING FINANCE LTD

[Formerly Known as Dewan Housing Finance Corporation Ltd.)

Registered Office: Unit Mo-601, 6th Floor, Piramal Amiti Building, Piramal Agastya Corporate
Park, Eamani Junction, Opp. Fire Station, LBS Marg, Kurla {West), Mumbai- 400070

Branch Office: Firamal Capital and Housing Finance Ltd. 1st Floor, Pushpa Hights,

Dugad Chawk, Bibvewadi, Pune:- 411037
POSSESSI0OM NMOTICE

For Immowable Property as per Rule 8-(1] of the Security Imterest (Enforcement) Rules, 2002 and Appendix- 1V
Whereas, the undersigned being the Authorized Officer of Piramal Capital & Howsing Finance Ltd, [Formerly Enown as Dewan
Housimg Finance Corporation Ltd) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 and in exercise of powers conferred under section 13[12) read with Rube 3 of the Security Interast (Enforcement )
Rubes 2002, Demand Motice(s) isswed by the Authorised Officer of the company to the Borrower[s) / Guarantoris]) mentioned
heroin betlow to repay the amount mentioned in the notice within B0 days from the date of receipt of the said notice, The borrower
having failed o repay the amount, notice is hereby given 1o the Borrower(s) [ Guarantons] and the public in general that the
undersigned has taken Possassion of the property described herein below in exercise of powers conferred on him under Sub-
LSection (4] of the Section 13 of the said Act read with Rule & of the Security Interest Enforcement rules, 2002. The borrower's
attention is invited to provisions of sul —section (&) of section 13 of the Act, in respect of time available, to redeem the secured
assets. The Borrawer in pacticular and the public in general are hereby cautioned not o deal with the property and any dealings
wiith the property will be subject to the charge of Piramal Capital & Howsing Finance Lid, (Formerly Enown as Dewan Housing
Flnance Conporation Ltd.) For an amount as mentioned herein under with interest thereon.

\WFlace: Maharashtra

Piramal Capital & Housing Finance Ltd.

5. Marme of the Borrower(s)/ Description of Secured Asset Demand Motice %-:l,&;,:f
Mo, Gugrantor|s) {Immovable Property) Date and Amount &3
I
| 1. |[{Loan Code Mo. 20700041 549)/ All tha Part B Parcel of Property- Flat No, [ 28.08.2018 for Rs.49,81,826/-| 10.05.
Kharghar Branch), Ravindra Raman A4 & B-4, First Floor, Pawan Park, Mr Rupees Forty Nine Lakhs 2023
Rai [Borrower|) Geeta Ravindra Rai Heaven Park, Mohammadwadi, Eighty Cne Thowsand Eight
(Co-Borrowerl) Shiv Sagar Restaurant | Hadapsar, Pune, Thane- 421301, Hundrad Twenity Six and
And Bar [Co-Borrower2 Maharashtra Palse fere Only
2. liLoan Code Mo, 20700041550)/ All the Part & Parcel of Property- Flat No. | 19.05.2018 for Rs.53,37,562/- 10.05,
Eharghar Branch), Ravindra Baman C-4 & D-4, Fourth Floor Pawan Park, 5r. Rupees Fifty Three Lakhs 2021
Aai (Borrower) Geeta Ravindra Rai M, 46 & Hista Mo, 857 Nr. Heaven Park, Thirty Saven Thousand Five
(Co-Borrowerl] Shiv Sagar Restaurant | Mohammadwadi, Pune, Pune- 411005 Hundred Sicty Twao and Paise
And Bar [Co-Borrowersd) fero Only
3. [{Loan Code Mo. 11200004623)/ Vashi [ All the Part & Parcel of Property- Flat 27.12.2018 for Rs.32,13,145/-| 10.05.
Branch], Mivas Suryaba Dombake Mo 12 A, 3rd Floor, Vastu Shilp, Gosai Rupees Thirty Two Lakhs 2023
(Barrower) Bagu Suryaba Dombale fdatla, Yadgaon Budnuk, Mear Vadgaon Thirteen Thousand One Hundred
[Co-Barrowerl) Bus Stop, Pung, Pune- 411009 Forty Six and Paize Zaro Only
4. |{Loan Code No. 06900007719/ All the Part & Parcel of Property- Flat No.3, | 14.06.2021 for Rs.31,39 403/-| 10.05.
Kalyan Branch), Sharmila Freddy Patel | 15t Floor, Building No. D, Wing No, 2, M, Rupees Thirty Dne Lakhs 2023
Baorrower) Freddy Jagrmothan Patel P, Residiency Chsl. Nr, 55 English Bedivm Thirty Mine Thousand Four
| Co-Borrowerl | School Mr. 5k English Medium 5School Hundred Three and Paise
farung, Pune. Pune Mahamashtra:. 410301 2ero Only
Date : May 16, 2023 lAuthorized Officer)

'NIDO HOME FINANCE LIMITED

(Previously known as EDELWEISS HOUSING FINANCE LIMITED).
Registered Office Situated At 5th Floor, Tower 3, Wing ‘B’,
Kohinoor City Mall , Kohinoor City, Kirol Road, Kurla (West), Mumbai — 400 070

tx Edelweiss

e LrlAE STRER Rk Pl

— POSSESSION NOTICE {For immovable property) [Rule 8(1)]

11th day of May of the year 2023.

Whereas, the undersigned being the authorized officer of the NIDO HOME FINANCE LIMITED
(NIDO) (Previously known as EDELWEISS HOUSING FINANCE LIMITED) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest [Act],
2002 (54 of 2002) and in exercise of powers conferred under Section 13(12) read with [rule 3] of
the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 6.05.2021 under
Section 13 (2) of the said Act calling upon the borrower Mr. RAMDAS BAPUDAS KOLI and
Ms. VAISHALI RAMDAS KOLI residing at G NO 6/8/1 VIKRAM NAGAR, NEAR AARGE
BHAVAN, MAULI BUNGLOW, ICHALKARANJI, KOLHAPUR 416115 to repay the amount
mentioned in the notice being Rs. 94,48,448.91/- (Rupees Ninety Four Lakhs Forty Eight
Thousand Four Hundred and Forty Eight and Ninety One Paisa Only) as on 03.05.2021
within 60 days from-the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and the
public in general that the undersigned has taken Physical Possession of the property through_the
Court Commissioner, Adv. Mr. Vaibhav V. Patil, appointed for the execution of order dated
14.03.2023 passed by Hon’ble Chief Judicial Magistrate, Kolhapur Order bearing CRL.M.A.
No. 833/2022 described herein below in exercise of powers conferred on him under sub-section
(4) of section 13 of Act read with rule 8 of the Security Interest Enforcement) Rules, 2002 on this

The borrower in particular and the public in general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the NIDO HOME
FINANCE LIMITED (NIDO) (Previously known as EDELWEISS HOUSING FINANCE LIMITED)
for an Rs. 94,48,448.91/- (Rupees Ninety Four Lakhs Forty Eight Thousand Four Hundred
and Forty Eight and Ninety One Paisa Only) as on 03.05.2021 and interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in
respect of time available, to redeem the secured assets.

Description of Property
All That Peice And Parcel Of The Rec Construction On Ground Floor Adm Area 914.80 Sq.Ft. And
First Floor Adm 914.80 Sq.Ft On Plot No 17 Admeasuring 186.61 Sq.Mtrs, Bearing Gat No 618/1
Also Having C.T.S. No 5982, Vikram Nagar, Situated At Kasbe Ichalkanji, Tahsil Hatkanagale,
Dist- Kolhapur Bounded As:- East: Property Of Shri Shinde West: Road North: Arge Bhavan
South: Property Of Shri Vasant Tamayche.

Date: 15.05.2023
Place: KOLHAPUR

(Previously known as EDELWEISS HOUSING FINANCE LIMITED)

Sd/- Authorized Officer
FOR NIDO HOME FINANCE LIMITED

PUBLIC ANNOUNCEMENT
iUnder Regulation 6 of the Insalvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
ATHARVA POLYMERS PRIVATE LIMITED

FORM A
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meaans.

class [Miffin Form CA,.

Date and Place

Motice 5 hersby given that the Natienal Company Law Tribunal has ordered the
commengement of a corporale inselvency resalution process of the Atharva
Polymers Private Limited 12052023 [copy downloaded Frorm NCLT wiebsite on 15

The creditors of Atharva Polymers Private Limited, are hereby called upan to submit
thelr clalms with proof on or before 20-05-2023 1o the Iaterim resolution
professional at the addrass mentioned against entry Mo, 10,

The financial creditars shall submit their claims with peoo? by electronic means only,
&l other creditors may submit the claims with proof in person, by post or by elactronic

A financlal creditor belonging to & class, as listed against the entry No. 12, shall
indicate fs choice of authdrised representative Trom among the three inselency
professionals listed against entry No,13 to act as authorised representatnve of the

Submlsslon of false or misleading proofs of claim shall attract panalties.
Mame and Signature of Interm Resolutian Professional @ Kalpana Kamlesh Gandhi

LA-0G-2023 at Murmba

financialexp.epapr.in

da 3iim asier
Bank of Baroda

Pune District Regional Office,
398/A, Madhav Chambers - 1, Senapati Bapat Road, Shivaji Nagar, Pune- 411 016.
Tel: (020) 25652121 Mail ID: recovery.PuneDist@bankofbaroda.com

E-AUCTION

SALE NOTICE

g8 & [EEESE
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
APPENDIX -IV-A [See proviso to Rule 6(2) & 8(6)]
E-Auction Sale Notice for Sale of Immovable Assets under the securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 6(2) & B(6) of the security Interest (Enforcement) Rules, 2002,

Motice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged

leharged to the secured creditor, possession of which has been taken by Authorised officer of Bank of Baroda, secured creditor, will be sold on “As is Where is” and

“Whatever there is" basis for recovery of below mentioned account's. The details of Borrower/s/Guarantor/s/Secured Asset/s/Dues/Reserve Price /fe-Auction Date &

Time, EMD and Bid Increaze Amount are mentioned below-

3r.|  MName & Address Short description of the immovable Date & Reserve Price, Status of Property

No. of Borrower(s) / property with known encumbrances, Total Dues Time of EMD, Possession Inspection

Guarantor(s) If any E-auction Bid Increase (Constructive | Date & Time
Amount / Physical)

1.|Borrower: Residential Land & Building Bearing | Rs. 11,81,600/- + interest | 15/06/2023, | RP: Rs. 13.05,600/- | Symbaolic 01/06/2023
Mr. Dilip Shelar & Mrs.| Grampanchayat Property No. 452, C.T.5. | w.ef 11/05/2023 + other |02.00 PMto | EMD: Rs. 1.31,000 from
Shobha Shelar Mo, 460, Yewat, Tg. Daund, Dist, Pune {expenses eic till date. 6.00 PM. |BID increase amount: 10.00 A.M. to

412214 (Less Recovery if any) Ris.10.000/- 4,00 P.M

2. |Borrower: Fl No. 07 (1st Floor) C Building, Mangal | Rs. 18,04,999/ + interest | 15/06/2023, | RP: Rs. 8,32 800/- Physical 01/06/2023
Mr. Santosh Pandit| Drishti Group Housing Scheme' G. No. | w.ef 11/05/2023+ other |02.00 PMto | EMD: Rs. 84,000/ from
Dorge 4711 & 47/112, Baramati Daund Road, | (expenses eic till date. 6.00 P.M. | BID increase amount: 10.00 A.M. to

Mergalwadi, Tq. Daund, Dist. Pune| (Less Recovery if any) Rs.10,000/- 4,00 P.M
413801,

3. [Borrower: Fl No. 06 (Stilt 1st Floor), ‘Mayureshwar | Rs 11,08,963/- +Interest | 15/06/2023, | RP: Rs.10,71,000/- symbaolic 01/06/2023
Mr. Bhausaheb 5.|Aparfment Phse |, G. No. BESA[P), Plot w.ef 11/05/2023 02.00 PMto | EMD: Rs. 1,07, 100/ from
Jadhav MNo. 12 Madanwadi Tq. Indapur, Dist. Pune |  (expenses elc till date. 6.00 PM. | BID increase amount: 10.00 AM. to

413130 {Less Recovary if any) Rs. 10,000/- 4.00 P.M

4. |Borrower: Fl No. 10 (5tiit 2nd Floor), ‘Mayurashwar | Rs 6.17,804/- +interest 15/06/2023, | RP: BEs.10,71,000/- Symbolic 01/06/2023

Mr. 5antosh 5. Jagdale | Apartment Phse |, G. No. B65A{P), Plot w.ef, 11/05/2023 02.00 PM toc | EMD: Rs. 1,07 100/- from
MNo. 12 Madanwadi Tq. Indapur, Dist. Pune | {expenses etc till date. 6.00 P.M. | BID increase amount: 10.00 A.M. to
413130 {Less Recovery if any) Rs. 10,000/ 4.00 P.M

5. | Borrower: MNA Plot No. 42 Part admeasuring 131.25 | Rs 27.09,696/- +Interest | 15/06/2023, | RP: Rs.45,25,000/- symbeolic 01/06/2023
M/S. Vibgyor Digital| Sgm & RCC building 63.89 SOM w.ef. 11/05/2023 02.00 PM to | EMD: Rs. 4,53,000/- from
Enterprises & Sambhaji| Gat No. 11801 at Village Tandulwadi at| (expenses etc till date. 6.00 P.M. | BID increase amount: 10.00 A.M. to
Khandu Lad back side of Hotel CITY INN Tg. Baramali | (Less Recovery if any) Rs. 10,000/ 4.00 P.M

Dist Pune In the Extended limit of
Baramati Municipal Council

6. | Borrower: Plot Area 1H S8R i.e 3.93 Acre Build up | Rs 1,81,12,358/- +Interest | 15/06/2023, | RP: Rs. 2,58 40,800/ Symbolic 01/06/2023
Borrower ¢ MIS. Varsha| areafor wefl 11.05.2023 02.00 PM to | EMD: Rs. 25,84 000/- from
Hatecheries & Poultry| 1, Shed 7 nos.=1392 Sgm 2. Godown | (expenses etc fill date. 6.00 PM. |BID increase amount: 10.00 A.M. to
5“3_'3‘1“"9 Farm Prﬂl? Mr.| Building 1no.=748gm 3. Labour Quarter | (Less Recovery if any) Rs. 10,000/ 4.00 P.M
Rajesh Dattatray Shinde | anns. =84Sgm 4. Godown Shed=1171.14

sgm 5.Residential Bunglow= 2025gm

7 |Borrower: Flat No. A3-08. 2nd floor in building | Rs 13,48,555/- +Interest | 15/06/2023, | RP: Rs. 14,06,000/- Symbolic 01/06/2023
Mr. Sagar Pandurang|"CHAVAN ECO-VILLAGE™ Building A w.ef. 11.05.2023 02.00 PM to | EMD: Rs. 1,41,000/- from
Salunkhe & Mrs. Sonali| Wing 03, Sr. No. 206/1/B At Baramati, | (expenses etc till date. 6.00 PM. | BID increase amount: 10.00 A.M. to
sagar Salunkhe Tq. Baramati Dist, Pune - 412102 (Less Recovery if any) Rs. 10,000/~ 4.00 P.M

For detailed terms and condition of sale, please refer to the link provided in hitps://www.bankofbaroda.in/e-auction.htm and https://ibapi.in also, prospective bidders may

contact the authorized officer on Tel No, 020-25652121

Date : 15/05/2023, Swapneel Potdar,
Place: Pune Authorised Officer, Bank of Baroda

Egﬁﬂﬁ_ﬁ m Union
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Credit Recovery And Legal Service Department
Regional Office : 411 & 412, 4th Floor, Connaught Place, Bundgarden

Road, Near Wadia College, Pune- 411001, Maharashtra.

Mega E-auction For

Sale of Movable / Immovable Properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rule, 2002

Motice is hereby given to the public in general and in particular to the Borrower(s) and Guaranior (s) that the befow described immevable property morigaged [ charged (o the Secured Creditor, the symbelic ! physical possession of
which has been taken by the Authorized Officer of Union Bank of India (secured creditor), will be sold on “As is where is", “As is what 13" and “Whatever there is" on the date mentioned below, for recovery of dues as mentioned
hereunder to Union Bank of India from the below mentioned Borrower (s} & Guarantor (5}, The Reserve Price and the Earnest Maney Depasit are also mentioned hereunder;
Sr.| Name of the Branch and Min. Bid Increment
Mo.| Borrowers /! Guarant:{{s Aimiaunt Dub Description of the Properties H;i:;r:e EEmD?t M;:tner By which the Bid is
and Type of Possessidn P to be increased
&l that piece and parcel of property being Shap Mo, 3 and 4 on the first floor in “A” wing,
admeasuring about $3.04 5g. mirs, of the building known as DSK Chintamani Co-
Dpearative Hsg. Societly, constructed on the land bearing CTS Mo, 513, 514, 517 Shaniwar
Peath, Bakwant Chowk, Tal, Haveali, Dist P - 11030 and within th istration limits ;

% [ -FUNE FT0N Dol 01 A 1. \BLIDaaR | POl D]FSu;ngis;arla-I;v&IIIann:l-'[:m'nﬁ:l*r:;lm: |1n:i1n:|:rfF'urwemzn'crﬂaigﬂrﬁt:fagizfﬁ el Rs. 1,11.60.000/- Rs. 11,16.000 Rs.23,000/-
M/s Yeshodeep Crore Twenty Lakhs Eighty One s : e - —— (Rupees One Crore Eleven| (Rupees Eleven Lakhs | (Rupees Twenty
Infrastructure Pvt Ltd | Thousand Two Hundred Fifty Sixand | All thal piece and parcel of properly being Shop No. 5 on the First Floor in “A" wing, | |akhs Sixty Thousand Sixteen Thousand Five Thousand
{Symholic Possession) | Paise Fifteen Only) and interest| admeasuring about 40.88 Sq. mirs, of the building known as DSK Chintamani Co-operative Only) Cinky) Oyl

thereon. Hsg Society, constructed on the land bearing CTS Mo, 513, 514, 517 Shaniwar Peth, Appa
Balwant Chowk, Tal. Havel, Dist Pune - 411030 and within the ragistraton limits of Sub
Registrar Haveli | and within the local limits of Pune Municipal Corporation

4 |ARB - PUNE TETEO Rs. 1,70.71,171/- (Rupaas Onea | Residantial building situated at Plot Mo, 26, 5. No. 1/6/22 B, Block No. 2, Kulshrase CHS Lid.. Re. 228 51,000/ Rs 22 B5, 100/ Rs 25, 0000-
M/s. § And E Engineers | Crore Sevenly Lakhs Seventy One | Karve nagar, Pune - 411052 {Property description as specified in the deed of correction [(Rupees Two Crore Twenty|  (Twenty Two Lakhs [Rupaes Tweniy
Pvt. Lid. Thausand One Hundred and| 5301999, Dated 23-07-1999. Area Admeasuring 200 Sq. meter) Taluka haveli, Dist-|  Eight lakhs Fifty One | Eighty Five Thousand | Five Thousand
{Symbolic Possession) SE;?:'-;F GnE] Only.} further Interest| & o within the kocal limit of Pune Municipal Corparation Thousared Only) One Hundred Only.) Cnly)

an anges

i |ARB - PUNE TETEO Rs. 1,660,959 634 42/- (Rupeas Ona | All piece and parcel of Flal Mo 304, admeasuring area 1500 S5q. Feel, (Built up) ie. 13935 Rs. 1,87,20 000:- Rs. 1872 000- Rs 25 0000-
Mr. Mithilesh Zrore S-IE'I;I.'!.I' EIH Lakh P"-Ill'lﬂ_ﬂjl' Mine sguare meters (carpet area 1155 sq. feet i, 107,30 square meater) + covered car parking {Rupsaes Ona Crore Eighity (Rupees Eighteen [Rupees Tweniy
Madhusudhan Kendre | Thousand Six Hundred Thirty Faur| ns 05 admeasuring area 135 square feet e 12.50 square meter in the building known as | Seven Lakhs Twenty Lakhs Seventy Two Five Thousand
{Symbolic Possession) | and Paise Forly Two Only) plus|weeq conetructad on CTS Mo. 104/5, TP Scheme Mo.1 | situated at village Erandwana , Thousand Only) Thousand Only) Cinly)

Interestand charges thereon ) ERE s i ol ;
Taluka Haveli and District, Pune and within the limits of Pune Municipal Corporation,
Property Mo, 1: Flat Mo.503,504% 604, Building Mo. C. Maniri Efernity Palms, 5. No, 410, Froperty Mo, 1: F'mp-e_rry Mo, 1: Fs. 25 000/
411, H.No.1,2, CTS No.2304, Near Bharat Petraleumn, Bhosari, Puna. Rs. 3,69,00,000/- Rs. 36,890,000/ (Rupess Twenty
(Rupeas Three Crore Sixty | {Rupees Thirly Six Five Thousand
Minge Lakhs Only) Lakhs Minety Only)
Thousand Only)

4 | ARB - PUNE TET80 Rs. 513,40,7837.57/- (Rupees Fiva | Properly Mo. 2; Shop Mo.1 & 3, 5. No, 392, (Part), 358373, Opp. Atlas Copco Co., Kunal Property Ma. 2 Property Mo, 2 Rs. 25, 000y-
M's Anand Trading Crore Thirtean Lakhs Forly | Puram, Mumbal Pune Road, Dapodi, Pune Rs. 1,63,60,000/- Rs. 18,36,000/- [Rupees Twenty
Corporation Thousand Seven Hundred and {Rupees One Crore Eighty | (Rupees Eighteen Five Thousand
{Symbaolic Possession) | Eighty Seven and Faisa Fifty Seven Theae Lakhs Sixty Lakhs Thirly Six Only)

Ondy} (further Inferest and Charges) Thawsand Only). Thousand Only)
FProperty No,3: Flat Mo, 1103 aon partly eleventh floor and partly on Twelth floor, in wing B, Property Mo, 3 Property Mo, 3 Rs. 25, 0000-
along with 2 car parking space on ground level in the building & and the proportionate share | Rs. 366,77 000/- (Rupees Rs. 36,67 700/ (Rupees Twenty
in comman areas etc of the society * Shriniwas Blossom Boulevard Co-Opearative Housing | Three Crore Sixty Six [HUF‘E"}S_ Thirty Six Five Theusand
Society Limited * having its PMC property no 0/1/04/02595061 at plot no 421 at village | L8khs Saventy Seven | Lakhs Sixty Sevan Lyl
Gharpadl, Town planning scheme Pune Sangamwadi, Taluka Havell, Dist Pune Thousand Onfy) Thousand Seven
Husndred Onby)

5 |ARB -PUNE TETED Rs, 1,03,83,1%4.33 (Rupees Ona | 3tilt Z2nd Floor Flat Mo, G11 in Society named Shree Premsagar, CHS Lid Bidg G, CTS Mo Rs. 54,81,000/- Rs. 548 100/- Rs. 25 0000
M/'s Shree Enterprises | Crore Three Lakhs Eighty three | 4269, 5. Mo, 155, Chinchwad Station Road Opp. Ramknzhna Mone Hall Chinchwad Pune- | (Rupees Fifty Four Lakhs | (Rupees Five Lakhs [Rupees Twenty
{Symbolic Possession) | Thousand One Hundred Ninety Four | 411033 owned by Mr. Vivek Vijaykumar Joshi, Mrs. Jyoti and Smt, Nalini Vijaykumar Joshi.| Eighly One Thousand | Forly Eight Thousand | Five Theusand

and Paisa Thirty Three Cnly.) Pius, Admeasuring built up area is 870,00 Sq. ft Chrily) One Hundred Onby) Cnly)
Furthar Interast, Costs and
Expenses.

6 [ARB -PUNE T&TE0 Rs. 204,87 50067 (Rupees Two | Property 1: Flat No. B 202, Znd Floor, in project Sal Sarowar Buklding, Jambhulwadi Road, Rs. 44,16,000/- Rs. 4,41,600/- Rs. 25,000/
M/'s Pratap Crore Four Lakhs Eighty Seven | Mauje Ambegaon, Kh S. Mo. 30, H. No. 1A/5. Admeasuring area is 59.08 Square mafer i.e | (Rupees Forly Four Lakhs | (Rupees Four Lakhs [Rupaes Twenly
Construction Thousand Five hundred and paisa | g3g Sq. fi, Carpet area, + Adjoining Terrace admeasuring 5.20 Sg. meteri.e 56 Sq. Feet + | Sixtean Thousand Only) | Forly One Thousand Five Thousand
{Symbaolic Possession) | Sixty Seven Only) Plus Further| ... parking No. 202 Szt Hundred Only) Cnly)

Interest, Costs and Expenseas - -
Property 2: Flat Na. A- 403 + 404 {combined Flats) 4th Floor, iotal area admeasuring 1272 Rs. 93,88,000/- Rs. 9,368 600/- Rs.25 000/
sguare feet i.e 118,20 square meter carpet and adjoining terrace area admeasuring 132 | (Rupees Ninety Three {(Rupees Nine Lakhs (Rupees Twenty
square feel ie 12.26 square meler and 2 car parking space, in Building A, Sayaji Raje | Lakhs Sixty Six Thousand | Thity Six Thousand Five Thousand
Avenue, Mear Florida Estate, Keshay Magar, Mundhawa, bearing CTS No, 4071181, Pune. Orily) Six Hundred Only) Orily)

7 | ARB -PUNE 78780 Rs. 548,90,152.38 (Rupess Five Commercial unit belenging to Sachin Ashn.k Agarwal, situated at Unit Na. 405 0 412, 4th
Sachin Ashok Agarwal | Grore Forty Six lakhs Ninety | Floor, City Square, Final Plot Mo, 272 (Original Plot No. 101 /Present Plot No, 96), CTS No
(Symbolic Possession) | Thousand One Hundred Fifty Two | 1723, TP Scheme Mo. 1, Shivajinagar (Bhamburda), Tal. Haveli, Pune -411005.

;“jlﬂhgTrhrfgmﬁﬂ':ﬂ i E‘;ﬁ'?} plus Unit No. Carpet Area (Sq.FL) Unit No. | Carpet Area (Sq.FL)
bl ra 405 148 409 - Rs. 4,49,00,000- Rs. 44,90,000/- Rs.25,000/-
T . e o e (Fupees Four Grare Farly | (Rupses Forty Four [Rupees Twenfy
406 with Terrace | 429 (Unit) and 195 (Terrace) 410 425 Nine Lakhs Only) Lakhs Minety Five Thousand
407 425 411 4259 Thausand Ordy) Cnly)
408 186 412 146

8 |ARB -PUNE 7BTED Rs. 1,64,42,312.28 (Rupees Ona | RowHousaA-01, Palm Groves Bungalow Co-operative Housing Society Litd., Plat No, 18 & Rs. 1,94,50,000/- Fs. 19,458,000/ Rs.25,000)-
Sachin Ashok Agarwal | Crore Sixly Four Lakhs Forty Threa | 19, 5 No 49, HissaNo. 2109 & 1610 198 23, CTS No 35610 371, (PIG+2) Floar, , Ghorpad|, [ (Rupees One Crore Ninety |  (Rupees Nineteen {Rupees Twenty
(Symbolic Possession) | Thousand Three Hundred Twelve | Tal-Haveli, Puna—411001. Four Lakhs Fifty Thousand |  Lakhs Forty Five Five Thousand

and Thirty Eight Paisa Only) plus Onily) Thausand Only) Only)
further inlarast and chargeas.

9 |ARB -PUNE TBTED Rs. 1, 24, 97,281.96/-( Rupees One | Land and Building - Industrial Plot and shed (Excluding Machinery) Vide -Sr. No. 54, Hissa RS, 1.05,67.000/- RS, 10,56,700/- Rs.25,000/-
M/S. U K Industries Crora  Twenty-Four Lakhs Minely | no. 40, admeasuring 4306 sq faet. {shed measuring 3750 =q. ft.), situated close to Nhare | (Rupees One Crore Five | (Rupees Ten Lakhs (Rupaes Twenty
{Symbolic Ezﬁ_ﬁ" ;ﬂ”s';':; TF:'[;’EE ”’;f;‘:;' E'E”ig industrial area, Taluka Haveli, Pune, (Excluding Plant and machinery) (Property description Lakhs Sixty-Seven Fifty-5ix Thousand Five Thousand
P i - X ified i ane qF ; o Thousand Cnd Seven Hundred Qnd il

ossession) Gn,y_;f[mhe”nwgst and Chargas) | 35 SPecified inthe Conveyance deed DATED 04-12 2014 Area Admesuring 400 Sq.mt.) il ¥ ¥)
For detailed term= and condition of the sale, Branch contact detail, Registration and Login and Bidding Rules visit hitps:/'www.mstcecommerce.com/auctionhomelibapifindex.jsp
Mote: All bidders are requestad o visit the above site & complete the registration, KYC updation & payment 3 to 4 days before date of E-auction to avoid last minule rush.
pale - | Date & Time of E-Auction: 02/06/2023 (11 am to 2 pm) Authorized Officer,
i Union Bank of India

Pune
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PUBLIC NOTICE

KNOW ALL MEN by this Notice given to public at large that, my
client viz. Mr. Neeraj Manshukhlal Karnavat, 0/at: 5/6 Sonigra
Chambers, Market Yard, Pune-411037 states that he has entered
into a MOU dtd. 29/10/2015 in respect of scheduled Flat with its
owners No. 1. Mr. Isaac Ismail Momin, 2. Mrs. Farhat Isaac Momin
both R/at: Flat No. 1, Evershine Heights, 588/2B, New Era Society,
Market Yard, Pune - 411 037. The said owners have committed
certain disputes, breach and violation and have avoided execution of
sale Deed in favour of my client and hence my client was
constrained to initiate legal proceeding against the said owners,
which is pending for its adjudication bearing S.PC.5 14152016
before the Hon'ble C.J.5.D., Pune. The said civil suit is pending and
sub-judice and the aforesaid owners i.e. Mr. and Mrs. Momin have
full knowledge about the same as they have appeared in the present

matter.

My client has got information that the aforesaid owners along
with some others are trying to create certain third party interest in
respect of the scheduled flat and trying to obtain benefits arising out
of the said flat, under reconstruction of otherwise. My client has also
issued a legal notice to the said owners, the society and the
proposed developers and also issuing this public notice at large, If
any such transaction is entered into the same shall be held as illegal
and void ab-initio & not binding on my clients. Any transactions in
respect of scheduled property with the aforesaid defendants may
attract severe criminal proceedings and appropriate legal actions

from my client.

SCHEDULE OF PROPERTY

All the piece & parcel of residential unit bearing Flat No. 1A on
the ground floor adm. abt. 82.71 Sg.Mtrs. i.e. 890 Sq.Ft. alongwith
Garden adm.abt. 200 Sg.F. i.e. 18.85 Sg.Mirs. in the building
known as Chandradeep situated at Al-Ameen Co-0Op. Hsg. Soc.
Ltd. constructed on land bearing Plot No. 13, $.No. 586/1A, CTS
No. 3243, at Bibewadi, Market Yard, Pune 411 037, situated within
the limits of Pune Municipal Corporation, Pune.

Md. Arshad Nehal Advocate
Office No. 16, Ground Floor, Guimohar Apartments, Behind SBI
Mext to Pune Diabetes Center, East Street, Camp, Pune-411001.

Pune, Dt. 15.5.2023
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Spacious llmlms | ’Banquet Hail

Farm Fresh-Pure 'Iu'ug Restaurant |  Swimming anl'

Discotheque |.Indoor &' nutdnnr Games

email : info@thebyke.com = 93249 BEQED

Website: www.thebyke.com ‘>’ 93249 88937

B.T. SHAHANI
Navin Hind Group of
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Medical Education AND
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JOBS Direct Admission

Schools and Junior

APPLICATIONS

REQUIRED

Citadel Enclave
Co-op. Hsg. 5cty.
@ BT Kawade Rd.,,

| have changed my new
name Ashok Khare from
earlier name of Ashok
Kumar Khare Notarized
Affidavit no- A3084/2023

My Old Name Sana
Shoeb Sayyed change
to New name Shaziya
Shoeb Sayyed Vide
Affidavit no. 3676 dated

| have changed my name
Varsha Prakash Morde
to Varsha Shantaram
Bhalekar as per aff No
P753 dated 15/05/23.

| have changed my old
Name Krishna Kanta
Mohanta to new Name
as Krishnakanth
Mohanta Affidavit

dated:5thMay’23.
0090325913-1

16/05/2023.
0090325927-2

0090325929-1

N0.6473/N/2023

Dt.15/5/2023

| Have Change My Name
Old Name: Sunanda Roy
New Name:Sunanda
Siddhartha Roy

MBBS, BDS, BAMS, College
BUMS, BSMS, BSRMS, English Medium
BHMS, B.Pham, GNM, :
MD, MS, Call 8390931879 {109 sl
0070841977-1 Pune 411042,
2, Raja Bahadur Mills Road,
1011 = L 22 O
Ph. 2634126114
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WS@@}W"@'&' Min. Clual: M.AJM.Sc
B.Ed, With 5 years
(Ru000 . ®%) teaching experience.
TSI/ fereRut ame. Should be from
T, ST, UTodTeT |, English Medium
fomem e@em. |ueh © 3) pLAY GROUP, NUR.
9421245038/ & KG. TEACHER
9422429381.
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Ghorpadi, Pune-36. £ Affidavit No:
= A7637/2023.
# Security __E 0090325912-1
. ]
# House Keeping £| 1Have Changed My Old
& Vermiculture E‘ Name Bhageerathy
) o Sathyaprakash to New
Installation =| Name Bhageerathy
+ Lift AMC | Sathyaprakash lyer
=| Vide Affidavit No.
* Generatorset 5| 649/23 Dated:
AL g| 1570572023 03250081
#* CCTV AMC = : _
=| Seema Vinod Naik ( new
7030409664 E| name) Pratibha
8149438924 Shamba Naik (old

name) Aff. 499/N.23.
0090324680-3

0090325902-1-2

My old name is Pritam
Devrao Garad Changed

HAld dqel

TSt S 19 95ehid

to new name as
Manohar Devrao Garad
in vide Affidavit No

e e a8

FE ra GEehia Ameg 490/2023Dated

o N 15/05/2023.

e o™ 390 3%, 0090325940-1
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My old name is Jawaid
Ahmad Changed to new
name as Jawaid
Ahmad Mohamead

feih 03/04/3033.
0090325935-2

Quddus Syed in vide
Affidavit No 451/2023
Dated:15/05/2023.

0090325940-2
My Old Name Sharad

Dubey change to New
name Sharad Kumar
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My Old Name Remendis
Rajesh Pillay change to
New name Remedious
Rajesh Pillay Vide
Affidavit no. 3674 dated

16/05/2023.
0090325927-6

My Old Name Prithviraj
Shashikant Sutar to
New name Prithveeraj
Shashikant Sutar Vide
Affidavit no. 294/23
dated 12/05/2023.

0090325927-1

My Old Name Naga
Venkata Kameswari
Mahalakshmi
Vishnubhotla change
to New name
Mahalakshmi
Vishnubhotla Vide
Affidavit no. 3671 dated

16/05/2023.
0090325927-3

My Old Name Aasia
Gulam Ali Shaikh
change to New name
Ayesha Salim Siddiqui
Vide Affidavit no. 3675
dated 16/05/2023.

0090325927-7
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I have changed my name
Tejaswini Appasaheb
Desai to Tejaswini Tejas

Dubey Vide Affidavit
no. 3673 dated

16/05/2023.
0090325927-5

| have changed my name
Abhilasha Upadhyay to
Abhilasha Chandan
Mishra as per aff No
P754 dated 15/05/23.
0090325929-3

My Old Name Shaikh
Adnan Rashed Shaikh
change to New name
Adnan Rasheed Shaikh

I, Shameena S. |, D/O
Syed Ismail, R/0 H. No.
B/1608,Floor 16, Plot No
241/242, Orchid
Apartment, Sukhlaji
street, Nagpada,
Mumbai Central,
Mumbai-400008 have
changed my name
Shameena S. | to
Shameena Abdul Nasir
for all future purposes.

0070843272-1

| have changed my old
name Mirgunde
Aniruddha Alis
Padamakar Raghunath
to new Name as
Mirgunde Aniruddha
Raghunath Affidavit
No0.1654/2023.Dt.

15/5/2023.
0090325908-1

| have Changed My

| have changed my name
Suman Suresh Walmiki
to Suman Suresh
Chauhan as per aff No
P761 dated 16/05/23.

0090325929-9

I have changed my name
Shafig Abdul Shaikh to
Shafik Abdul Shaikh as
per aff No P760 dated
16/05/23.

0090325929-8

| have changed my name
Salma Shaikh Abdul
Shaikh to Salma Anvar
Shaikh as per aff No
P758 dated 16/05/23.

0090325929-6

| have changed my name
Niyaz Bi Gafoor Shaikh
to Nyajabi Gafur Shaikh
as per aff No P756
dated 16/05/23.

0090325929-4

| have changed my name
Mariyam to Mariyam
Mohammadhusen
Vepari as per aff No
P762 dated 16/05/23.

0090325929-10

I have changed my name
Gafoor Abdul Samad
Shaikh to Gafur Abdul
Samad shaikh as per aff
No P757 dated 16/05/23.

0090325929-5

0090325907-1

| have Changed My
Name from TULIKA
DHOOT to TULIKA
YOGESH DHOOT As per
Document.

0070843228-1

| have Changed My
Name From TULIKA
ARUNKUMAR BINANI to
TULIKA DHOOT as per
Document.

0070843238-1

| Somnath Nagare S/O
Shivdas Nagare
resident of Gurudatta
hsg Soc., Triveni Nagar,
Nigdi- 411062 have
changed my name
legally to Melvin
Shivdas Nagare for all
future purposes. Name
change Gazette-
P2268259.1 have also
changed my religion
legally from Hindu to
Christian. Gazette-
P239973.

0090325911-1

| Have Changed My Old
Name Parag Ashokbhai
Patil To New Name
Parag Ashok Patil.
(Noted and Registered
no-M248/23).

0090325905-1
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| have changed my
Name from Shaida
Parveen Mushtaque
Ahmed to new Name as
Shaida praveen
Mushtaque Ahmed
Shaikh Affidavit
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Desai as per aff No P755

Name From JASH

N0.940/2023
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dated 15/05/23.
0090325929-2

Vide Affidavit no. 3672
dated 16/05/2023.

0090325927-4

BINANI to JASH DHOOT
as per Document.
0070843235-1
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Dt.11/5/2023.
0090325909-1
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